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Government of Jammu and Kashmir 
Department of Food, Civil Supplies and Consumer Affairs 

CMJ Secretariat, Jammu/Srlnagar. 

Notification 
Jammu, the '):< February, 2018. 

SRO ~'1 .- In exercise of powers conferred by clause (b) of sub-
section {1) of section 8 of the Jammu and Kashm1r Const.Jmer Protection 
Act, 1987 and in supersession of all previous notrfications Issued in this 
behalf, the Government hereby nominate. from the panel furnished by the 
concerned selection committee, the followmg persons as members of 
.Jistrict Consumer Forum, Anantnag:-

1 Mr. Mushtaq Ahmed Khan (Advocate). S/o Mohammad Ahsan 
Khan, R/o N1pora Vessu . Anantnag . 

2. Ms Rornana Yousuf (Advocate), D/o Mohammad Yousaf Dar, 
Rio Bilal Colony, K.P.Road, Mattan Anantnag. 

They shall hold office for a term of three years or up to the age of 65 
years, whichever be earlier. 

By order of the Government of Jammu and Kashmir. 

Sd/-
(Mohammad Mehraj-ud-Dln Khan) 

Commissioner/Secretary to the Government 
Department of Food. Civ11 Supplies 

& Consumer Affairs 
No. FCS&CA/Consumerl0312017 Dated·- 9j .02.2018 
Copy to rtte·- . . 

1 Secreta!)' to the Government, Department of Law. Justice and Parhamentary Affa1rs {w.7.s c), 
2. Director. Archives. Archaeology and Museum . J & K Jammu 
3. Additional Sectelal)' to tile government. Oepartmenl of I=CS&CA. 
4 FNCAO, Department of Food, Civil Supplies & Consumer Affairs . . 
5 Pnnclpal Private Secretary to the Hon'ble Minister for Department of Food. Cw1t Supphes & 

· consumer Affairs and Tribal Affairs Oepanment for k1nd inf()rmatron of tile Hon'ole Mrmster 
6 Private Seaetary 10 Commissioner/Secretary to the Govertlment Department of FCS&CA for 

information of the Commissioner/ Secretary 
7 Concerned Members for Compllance. 
8. Stock me (WZSC), 
9. Jncharge Website. Deptt of FCS&CA. 
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Under Se~retary to Government 
Department of Food. Crvil Supplies 
~ v & Consumer Affairs 


